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Ellport or Wlleat to Nepal 

·466. SHRI BABURAO PATEL: 
SHRI R. K. SINHA : 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that last year 
Nepal had planned to purchase wheat from 
India; 

(b) if so, how much ; 
(c) whether it is a fact that this year 

Nepal does not wish to purchase our wheat 
because it has had bumper wheat crop in the 
Terai relion broulht under cultivation with 
improved variety of seed ; 

(d) whether it is a fact that India has 
offered to buy Nepal's surplus wheat this 
year and if so. the quantity and value of 
the same ; and 

(e) reasons for not obtaining improved 
variety of seed from Nepal for cultivating 
in India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) and (bl. Last year His 
Majesty's OoverDlDent of Nepal had asked 
for supply of 10.000 tonnes of wheat in 
order to stabilise food prices in Nepal. 
Letters were exchanled in that context in 
March, 1968; but later on, in May 1968, 
His Majesty's Government of Nepal Con-
veyed to us that owin, to very load harvest 
the food situation in Nepal had improved 
and the they were not in need of wheat. 
The allotment was therefore cancelled. 

(c) We have no information in this 
matter. 

(d) No, Sir. 
(e) The question does not arise as Nepal 

purchased seed wheat from India. 

Hybrld-4 of Cotton Sred. 

·467. SHRf R. K. AM IN : 
SHRI D. R. PARMAR: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to Itale: 

(al whether It is a fact that a research 
expert ill aariculture from Sana villqe of 
Kaira Di<trict in O".i ... t State had ~  

ed Hybrid-4 of Cotton Seeds wbic:.ll would 
enable us to dispelllC with illlport of IODI" 
staple colton ; 

(b) if so, the details thereof; and 
(c) Government's plan to familiarisea 

this new discovery ? 

THE MINISTER OF STATE IN mE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNI1Y DEVELOPMENT AND 
CO-OPERATION (SHRI ANNASAHIB 
SHINDE): (a) Hybrid-4 cotton has been 
evolved at Surat, which is a main centre 
under the All India Co-ordinated Research 
Project on Cotton. This has been the result 
of efTorts of scientists of various disciplines 
workinl under the luidance of Shri C. T. 
Patel, Cotton SpeCialist, Gujarat State, 
whose native place is Sarsa villale of Kaira 
District in Gujarat. It cannot, therefore, 
be said to be the discovery of one particultl\' 
scientist. 

Hybrid-4 has not yet been released for 
commercial cultivation and it is, therefore, 
premature to anticipate that it would enable 
us to dispense with the import of lonl-
staple cotton. 

(b) Hybrid-4 cotton has been evolved 
from two parents, oj,., Gujarat-67 and an 
exotic Ilirs,l/um. Nectariless. 

Hybrid-4 has the potentiality of yieldin& 
about 3950 k.. of seed cotton per hectare 
under normal conditions. Its linniol per-
centqc is about 32% to 34% aod it is 
capable of spinninl upto 50's to 6O's 
(combed). 

(c) Duril\8 1968-69 an area of ISO acres 
in cultivators' fields has been covered in 
various potential districts of the State of 
Gujarat to study its yield and quality. 
Simultaneously seed production proaramme 
has also been taken up on 10 acres at Blri-
cl1ltural ~  stations and 40 acres in 
cultivators' fields in IiI( districts of tbe State. 
The seed produced from this area is likely to 
cover about 8-10 thousands acres durinl 
1969-70. The future prolramme would de-
pend on the actual proaress or work. 
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Asseumenl of Working of Delhi 
Milk Sebenle 

'469. SHRI A. SREEDHARAN : 
SHRI K. LAKKAPPA : 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether Government have made the 
assessment of working of Delhi Milk Scheme 
during the last three years ; 

(b) if so, the nature of irregularities 
found durinl the above period; and 

(e) the nature of action taken in this 
reprd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRI ANNASAHIB 
SHINDE) : (a) No. Sir. 

A Team of experts headed by Dr. 
Kurim examined and reported on the work-
ina of the Delhi Milk Scheme on 'th Sep-
tember. 1964. 

Recently. Shri K. Ramamurthy. Joint 
Secretary, Ministry of Food. Aariculture. 
C. D. and Co-operation made an enquiry 
Ipto varioas complaints aJDCeI'IIiq diltri-

bulion of milk. and submitted his report on 
30th December, 1968. 

(b) A copy of Shrl Ramamurthy's re-
port is placed on the Table of the House. 
[PI"c,d ill Library Se' No. LT-323/69.) 

(c) A statement is placed of the Table 
of the House. [Place.: 'n lIbrar), S e 
No. LT-323/69.) 

All India IDlurance Employer. 
ASloclation 

-470. SHRI S. M. BANERJEE: Will 
the Minister of LABOUR AND REHABI· 
LlTATION be pleased to state: 

(a) whether it is a fact thai the All 
India Insurance Employees Association has 
demaDded the inclusion of certain more 
items in terms of Reference of the adjudl· 
catioD; 

(b) whether this has not been agreed to 
by Government: and 

(e) if so, the reasons for the same and 
when the adjudicator il likely to live hil 
award? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR. EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD) : (a) to (c). The 
All India Insurance Employees' Association 
in their charter of demands raised 28 issues ; 
after conciliation had failed. Government 
referred for adjudication to the National 
Industrial Tribunal certain demands rclatinl 
to revision of scales of pay. revision of dear-
ness allowance. grant of special pay to cer· 
tain category of workmen. paymenl of olher 
allowances. medical benefits aud revision of 
the existina provideDt fund. pension and 
aratuily schemes. Some demands were not 
referred for adjudicalion as they were either 
included in one or other item referred for 
adjudication. or the Life Insurance Cor-
poration had aarced to accede to them. 

The TribuDal is likely to aive its award 
within a year. 

Noa-P.,...eat of Sugarcane Price b, 
S ... r Mill. 

-471. SHRI HARDAYAL 
DEVGUN: 




